
IN THE CE:NTRAL B~DMINISTRATIVE .TRIBUNAL 
Jai.pu:r Bencla, Jaip1.1.1.., 

ORJ>ER SHEET 

Application No ................. : ...................... of 199 

Applicant(s) ............................ ....... : ................. . 
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Advocat•?. for Applicant(s) 
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Respondent(s) ........................ , .. """ ................ .. 
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Order.> of the Tribunal 
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